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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAT) 

AT HYDERABAD. 

O.A.M. 1121/92 	
DATE OF 3OMENT: -_ 

BETWEEN: - 

S. S. Dhanaraj. 	 - 
Sheik A bdul ftazeed 
Sheik Abdul azak ,/ 	 : Appijoants 

and 

1. Union of India, rep,by 
CM, SC Rly 
Rail Nilthyarn 
S a Cu nder a bad 

E NCH; 

2. Dy. Chief Mach. Ehgr 
Carriage Repari 5ho 
SC Rly,Tirupati 	- 	 Respondents. 

COUNSEL FOR THE APPLICANT: 	suir 	C. Rarnachandra 

COUNSEL FOR THE RESPONDENTS: SHRI 	D.R.Gopála Rao 

Sr./Ad1,CcsC 

CORAM: 	. 

HON 1BLE SHRI JUSTICE V.NEE1ADRj RAO, VICE CHAIRfvAN 
HON 1 BLE SHRI R.RANGARAJAN, MFNEER (ADMN.) 

Athjocate 
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Calling for options in de prescribed form from the saff 

workiri in the Tirup-ithy shop for allotment of trade of 

their choice. The manner in which the allotment of trades as 

per their options will be considered, has been spelt out in 

that boJ.fication. it appears that by the time the applicants 

joined the Tirupathy shop in August. 1991 the category of 

General Fitters or Fitthrs in the Millwright shop had already 

been filled up by the ojtees who had given option earlier 

and hence the applicants herein though preferred for their 

postitg as General Fitt!r/Fitters in Millwright shop, they 

could, not be given the Lade of their choice but we,e given 

the trade of Painter/Tri.JIrner as there were vacancies in that 

tradejat that time. 

it is not denied that the applicants herein, were 

relieed to join Tirupathy shop only in August, 19Q1. it is 

also not denied that their juniors in the seniority list of 

Khalasis in Tirupathy hop were given the trade of their 

choiàe in General Fitter/Fitter category in Millwright shop. 

Justhecause the appliqants jnined late due to administrative 

reasons they were given the trade of painter/Trimmer as there 

were no vacancies in 1e category of General Fitter/Fitter in. 
Millwright shop after they have sunitted their options for 

alloment of the trade of General Fitter/Fitter in Millwrigh 

shop  on their joining ' n Tirupathy shop. The applicants 

herein  should not be dprived of their opportunity to progres 

in €lie category of'Genbral Fitter/Fitter in the Millwright sh 

for no fault of the adplicants. 

It is now stated by both sides that the avenue chart 

forthe shop had alrejdy been finalised and the cdres had' 

alsJ been closed lonQiaco. in vitw of th#xisting posttior 

at this distant date if the applicants are transferred and 
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Applicant No.1 represented on 16,12,191 for the abov 

change, and applicant No.2 on 10,2.1992 and apolicant No .3 
were 

on 14.5,1992, These representatlon/followed by seVer,1 

reminuers. As the applicants did not receive any rdspn se, 

they filed this OA for a direction to the respondents 

change their trade as General Fitters/Fitters in the Millwright 

Shop in the Carriage Repair Shop, irupathy as per thefir 

option with all consequential and attendent benefits. 

3. 	The main contention of the applicants is the 

those who opted for Carriage Rep3ir Shop, Tirupathy la 

than them but relieved earlier to join Tirupathy shoo 
as Fitters in the Millwrihh 

given the trade of their choiceL. Even some of their j 
in Millwright shop 

were posted to a trade of their choice/as they had joi 

earlier to them in the Tirupathy shop. Hence, it is t 

contention thehey should have been given preference 

allot the trade of their choice viz. General Fitter or 
F 	 - 	 others and 

Fitter in the Millwright shop in preference to/ 	j 

who had joined Tiruoathy shop earlier to them. 
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The respondents in their counter affidavit h 

stated that as the applicants were junior-most in the 

order of preference for the trade allotment, there was 

choice except to consider them for the trades to the e 

of vacancies in the specified trads available and there is 

no arbitrariness as alleged by the applicants. It is fUrther 

stated by the respondents that all the three appiicantshave 

been allotted the trades based on the seniority, order f 

preference and availabilty of v:cancies. 

a 

R-2 issued notification bearing No,TR/P529/Me 

dt. 5,1.1990 (Annexure-Il filed along with counter affi 
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In the result, the following directions are g1veni 

All the three appii8nts herein should te. posted 

as Getiral Fitter/Fitter in Millwright shop, CR5, Tirupathy'  

in the next arising vacancies ac;ainst direct recruitment qota 

as per their inter-se seniority provided they pass the 

necesary trade test at the first instance. Their seniority 

in the category of General Fitter/Fitter in Millwright shop 

has to be counted from the date they actually join as 

General Fitter/Fitter in Millwright shop. Their pay in 

the Millwright shop has also to be protected when the 

change of trade is offered to them if they are already 

drawing the pay higher than the minimum of the pay in the 

category of Skilled Fitter. 

The OA is ordered accordingly. No cos ts./ 
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The Genaral Fanagcr, 	outi Central Railway, Railnilayam,Secundarat 

The 9aputy Chief 	:hanica 1 Lnginaer, Carriage Tepair Shop, 
Sd h Cetra1 Railway, Tirupathi. 

3 . One copy to clr.G.Ramachandra F?ao,idvocete,CT,Hyderabad. 
y 	- - One copy to Mr.J.fl.-op:1 Rao,h.ddl.CuJC,k1,Aydarebad. 

One copy to Lbr3ry, ;T,lyd Dr3bjd, 

One copy to Sparc 
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